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•1S79. Shil Kanwar Utt CMpta: Will 
the Minister of Foog and Agriculture 
be pleased to state.

(a) whether it is a fact that Gov­
ernment propose to supply indigenous 
wheat in the Capital from the 1st 
August, 1967;

(b) if so, the sale price thereof,
(c) whether Government have 

made satisfactory arrangements for 
the continuous supply of indigenous 
wheat for the whole year,

(d) whether it is a fact that thr 
Central Government did not permit 
the Delhi Administration to purchase 
wheat directly from the Punjab Gov 
crnment, and

(c) whether it is also a fact that 
the Delhi Administration has permit­
ted the free import of wheat from 
the rural areas around the Capital7

The Minister of State in the Minis­
try of Food, Agriculture, Community 
foevelopment and Cooperation (Shri 
Annasahib Shinde); (a) Indigenous 
wheat will be issued in the Capital 
fiom 26th July, 1967

(b) The selling prices for consu- 
meis are 98 paise per kilogram for 
Dara variety and one Rupee three 
paise for superior variety

(c) Indigenous wheat for distubu- 
tiou in Delhi is obtained from the 
Punjab and consistent with the re 
quirements of other areas, allotment 
is made for Delhi from this source 
It may not be possible to ensure sup­
ply of indigenous wheat throughout 
the year

(d) No such proposal was received 
troui tne Delhi Administration

<e) The Administration has permit 
ted the import of locally produced 
wheat from the non-rationed area of 
the Union Territory of Delhi into the 
tationed area only against surrendei 
of ctfMSp&ading wheat quota on +he 
ration card*.

Decontrol of flour

*1889. Shri Parthasarathy:
Shri YaahpOl Singh:
SJafl M. L. ShmdM:

/«hri George Fernandes.
Shri Madhn Limaye:
Shri A. Sreedharan:
Shri J. H. Patel!
Shri M&randi:
Shri Jyotirmo^ Basu:
Shri E. K. Nayanar:
Shri N. R. Patil:
Shri K. Ranuni:
Shri Mohammad Ismail:
Shri Jagannath Rao Joshi: 
Shri Raghuvir Singh Shastri 
Shri D. S. Patil:
Shri Sonavane:
Shri B. R. Kavade:
Shri Tuka Ram Gavit:
Shri Kanwar Lai Gupta.

Will the Minister of Food and 
Agriiuiture be pleased to state 
whether it is a fact that Government 
have decided to dc-controi sugar and 
also to pay increased price on sugar­
cane with 9 5 lecoveiy’

The Mimster of State in the Minis­
try of Food, Agriculture, Community 
Development and Cooperation (Shri 
Annasahib Shinde): No, Sir The
matter is still under consideration

Development of Fishing industry in 
Gujarat

6562. Shri Narendra Singh Mahida:
Will the Minister of Food and Agri­
culture be pleased to state

(a) whether Government have any 
plan under consideration for the 
development of Fishing Industry in 
Gujarat;

(b) if so, the details thereof,

(c) the total amount allocated for 
the development of fisheries in the 
Fourth Five Year Plan, and

(d) the amount allotted to GUJarat 
for the Fourth Plan period?




